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.None present for the applicants,

Mr.M.L. Verma - Counsel for the respondents*

The learned counsel for respondents [ ,
has filed photo copies of the papers by ,

the applicant acknowledging payn^nt of the retiral

benefits:# It would Jar appeare^^ that the applicant
is no longer interested in pursuing the O.A, as
the same has become infructuous after payments
had been made to him. The O.A, is accordingly
dismissed as having become infructuousw
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